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Shri Datar: The hon. Member will 
kindl:)! wait for a few months. 

Shri D. C. Sharma: In view of the 
fact that the Whitley Councils have 
not yet come into being has the Gov-
ernment ot India any machinery at 
present to settle any di1!erences be-
tween Governm,.t and its staff? 

8hri Datar: So tar as the present 
machinery is concerned, we have got 
Staff Co n il~ nior Staff Councils 
and Senior Staff Councils-where 
questions ot common interest are al-
ways discllSSed. 

8hri S. M. Banerjee: It I heard the 
han. Minister right, he !;aid in reply 
to a supplementary that the hon. 
Member should wait tor a tew 
months. Since the emergency and the 
passage of the Bill, the Unions will 
not go on strike, thus keeping in-
dustrial harmony. t theretore want 
to know why a few months are re-
quired to finaliSe this since we have 
already taken two years on this? 

Shri Datar: Government are try-
ing their best to come to a final con-
clusion in the light of the consulta-
tions that they had recently. 

Motels in DeW 

+ r Shri Subodh Hau4a: 
! Shrl S. C. Samanta: 
I Shri N. R. Laskar': 
! Shri M. L. Dwlvedl: 

911.~ Shri P. C. Borooah: 
r Sltri Yashpal Singh: 
I Slm D. N. Tiwary: Shri Indrajit GU\1ta: 
L Shri Mate: 

Will the Minister of Mh:Ml and 
Fuel be pleascd to stajr: 

(a) whether it is a fan that the 

Indian Oil Company propose to set 
up a few motels in Delhi; 

(b) it so, whether the proposal has 
been finalised; 

(c) whether the Delhi Administra-
tion haa approved. this IICherne; and 

(d) if not, what steps are being 
taken to expedite the matterT 

The Parliamentary Secretary to the 
Ministry of Mines and Fuel (Shri 
Thimmaiah): (a) At the present 
moment there is no proposal tor set-
ting up motels in Delhi 

(b) to (d). Do not ari.te. 

SpII!1s Inquiry Committee Report 

+ r Shri Bhakt Darshan: 
"299 j Shri P. K. Deo: 
" Shri Bhagwat Jba Aza4: 
LOr. L. M. Sin&'hvi: 

Will the Minirler ot EdueatiOn be 
pleased to state: 

(a) whether the Committee to re-
port on the improvement ot sportli 
has submitted its report; 

(ob) it so, its main recommenda-
tions; and 

(e) whether reasons tor the failure 
ot Indian Hockey team in the Asian 
~a e  at Jakarta have been enquir-
ed into and, if so, the finding there-
on? 

The Parliamentary Secretary to the 
Minister of EducatioDl (Shrt M. R. 
Krishna (a). No, Sir. 

(b) Does not arise. 

(e) No. Sir. 
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Shri M. R. Krishna: The Commit-
tee was on tit ~d by the All India 
Sports Council and not by 'he Gov-
ernment of India. It has been given 
• lot of time to prepare Its report. 




